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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल मतं्रालय 

[पज‍ िम रेलव े(जिमााण सगंठि)] 

अजधसिूिा 

म ंबई, 4 िूि, 2026  

 का.आ. 2970(अ).— कें द्रीय सरकार, रेल अजधजियम, 1989 (1989 का 24)  (जिसे इसमें इसके पश्चात ्उक्त 

अजधजियम कहा गया ह)ै की धारा 20ए  के उपखंड(I) के अधीि भारत के रािपत्र, असाधारण  भाग II, खण्ड  3,  

उप-खण्ड (ii) में प्रकाजित भारत सरकार के रेल मंत्रालय (पजश्चम रेलवे जिमााण संगठि) की अजधसूििा सं. 282(अ)  

दििांक 15.04.2026 में प्रकाजित भारत सरकार के रेल मंत्रालय (पजश्चम रेलवे जिमााण संगठि) की अजधसूििा में जवजिर्िाष्ट 

भूजम को ग िरात राज्य के वडोिरा जिल ेमे डभोई – समलाया आमाि पररवताि पररयोििा िाम की जविेष रेल पररयोििा 

के जिष्पािि के जलय ेआव‍यक ह,ै ऐसी भूजम के अिाि करि ेके आिय की घोषणा की गई थी; 

 और, उक्त अजधजियम की धारा 20ए  की उप-धारा (4) के अधीि स्ट्थािीय ग िराती िैजिक समािारपत्र  

“दिव्यभास्ट्कर”  और स्ट्थािीय िजैिक समािारपत्र “इंजडयि एक्स्पस्ट्प्रेस ” में दििांक 22.04.2026 को प्रकाजित दकया गया था; 

और, सक्षम प्राजधकारी को िो भी कोई आक्षेप प्राप्त हुए थ ेउिको हल कर दिया गया ह।ै  

 और, सक्षम प्राजधकार, डभोई एवं सावली ि ेउक्त अजधजियम की धारा   20ई  की उप-धारा (1) के अि सरण में 

अपिी ररपोर्ा कें द्र सरकार को सौंप िी ह;ै  

स.ं   2874] िई दिल्ली, ब धवार, ििू 10, 2026/ज् यषे् ठ  20, 1948  

No. 2874] NEW DELHI, WEDNESDAY, JUNE 10, 2026/JYAISTHA 20, 1948  
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 अतः अब, कें द्रीय  सरकार सक्षम प्राजधकारी की उक्त ररपोर्ा प्राप्त होिे पर रेल अजधजियम की धारा 20डी की उपधारा  

(1) द्वारा प्रित्त िजक्तयों का प्रयोग करते हुए, यह घोषणा करती ह ैदक इसम ेउपाबद्ध  अि सूिी में जवजिर्िाष्ट भूजम पूवोक्त 

प्रयोिि के  जलए अर्िात दक िाएगी ; 

 और, आग,े उक्त अजधजियम की धारा  20ई की उप धारा (2) के अि सरण में, कें द्र सरकार यहां घोषणा करती ह ैकी 

आजधकाररक रािपत्र मे इस अजधसूििा के प्रकािि पर इसके साथ संलग्न अि सूिी में जिर्िाष्ट भूजम परूी तरह से  सभी बाधाओं 

से म क्त होकर कें द्र सरकार हस्ट्तक हो िाएगी ।  

अि सिूी 

जवषय:  ग िरात राज्य में डभोई – समलाया आमाि पररवताि पररयोििा िामक जविेष रेल पररयोििा के जलय ेअजधग्रहण 

की िािेवाली संरििा सजहत या उसके रजहत भूजम का संजक्षप्त जववरण।  

 राज्य: ग िरात                                                                                                           जिला: वडोिरा   

क्रमाकं 
सवके्षण/जिगरािी 

प्लॉर् स.ं 

भूजम का 

प्रकार 

भूजम की 

प्रकृजत 

अजधग्रजहत 

की िाि े

वाली भजूम 

का क्षते्रफल 

(वगा 

मीर्र) 

िमींिार का िाम 

  गााँव: गागंजडया                                                                    ताल का: सावली   

1 
106 

जििी कृजष 2414 
परे्ल प्रफ ल्लभाई िीवाभाई.  

रािेिभाई प्रभ िास पारेख. 

2 91/2 जििी कृजष 1017 िक्ष।बेि जविूभाई परे्ल, आदि 

3 91/1 जििी कृजष 5542 7/12 के अि सार 

4 9 जििी कृजष 2729 7/12 के अि सार 

5 5 जििी कृजष 4252 जवट्ठलभाई बापूभाई, आदि 

6 79/61 जििी कृजष 4692 7/12 के अि सार 

7 79/66/b जििी कृजष 3642 7/12 के अि सार 

8 79/65/b जििी कृजष 2911 7/12 के अि सार 

9 79/63/b जििी कृजष 4461 7/12 के अि सार 

10 79/60/b जििी कृजष 5086 7/12 के अि सार 

11 79/57/b जििी कृजष 840 7/12 के अि सार 

12 47/3 जििी कृजष 361 परे्ल भद्रिेक मार दकरीर्भाई. 

13 79/59/b जििी कृजष 6385 7/12 के अि सार 

14 79/58/b जििी कृजष 5465 7/12 के अि सार 

15 104 जििी कृजष 1248 पूर्णामाबेि हररकृष्णभाई परे्ल, आदि 

16 105 जििी कृजष 1262 वसंतभाई अंबालाल, आदि 

17 99/1 जििी कृजष 1315 
परे्ल उर्मालाबेि उफा  जिमालबेि, वसंतभाई की 

जवधवा. 

18 41 जििी कृजष 12 
परे्ल भद्रिेक मार दकरीर्भाई. 

परे्ल रािेंद्रभाई हररकृष्णभाई. 
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19 61 जििी कृजष 73 
परे्ल उर्मालाबेि उफा  जिमालाबेि, वसंतभाई की 

जवधवा, आदि 

20 55/1 जििी गैर-कृजष 575 परे्ल भद्रिे क मार दकरीर्भाई, आदि 

21 91/1/a जििी कृजष 10 7/12 के अि सार 

22 79/3/1 जििी कृजष 2232 7/12 के अि सार 

23 35 जििी कृजष 317 7/12 के अि सार 

24 50 जििी कृजष 3160 
िांताबेि ििाभाई कािी आदि की जवधवा, 

आदि  

25 49/1 जििी कृजष 1011 परे्ल भद्रिेक मार दकरीर्भाई. 

26 54 जििी कृजष 2476 7/12 के अि सार 

27 82/9 जििी कृजष 588 िावडा रणिीतससंह डाभाससंह, आदि 

28 169 जििी कृजष 5059 गायकवाड गायत्रीिेवी रािेंद्रससंह राव, आदि 

29 168 जििी कृजष 9278 गायकवाड गायत्रीिेवी रािेंद्रससंह राव, आदि 

30 167 जििी कृजष 3964 गायकवाड गायत्रीिेवी रािेंद्रससंह राव, आदि 

31 166 जििी कृजष 4187 कल्पेि क मार िविीत लाल सोिी. 

32 162 जििी कृजष 698 कहार प्रकािभाई लक्ष्मणभाई. 

33 157/2 जििी कृजष 4941 परे्ल कांताबेि मि भाई, आदि  

34 150 जििी कृजष 670 कहार प्रकािभाई लक्ष्मणभाई. 

35 139 जििी कृजष 2427 7/12 के अि सार 

36 352 जििी कृजष 2733 परे्ल जविूभाई ििाभाई. 

37 353/A जििी कृजष 753 7/12 के अि सार 

38 274/1 जििी कृजष 619 परे्ल संिीपक मार रमेिभाई, आदि 

39 274/2 जििी कृजष 737 परे्ल जवमलाबेि छोर्ाभाई. 

40 349 जििी कृजष 663 
परे्ल कल्पिाबेि गगंाराम परे्ल प्रह्लािभाई 

ििरािभाई की पत्नी. 

41 157/1 जििी कृजष 798 परे्ल िंिकान्तभाई भाई लालभाई, आदि 

42 298 जििी कृजष 1785 7/12 के अि सार 

43 383 जििी कृजष 5338 7/12 के अि सार 

44 354/A जििी कृजष 549 7/12 के अि सार 

45 144/1 जििी कृजष 1097 
हररिि कमलाबेि िंकरभाई की बेर्ी और 

लक्ष्मणभाई मोहिभाई कहार की पत्नी.  

46 145/1 जििी कृजष 796 7/12 के अि सार 

47 149/1 जििी कृजष 2160 कहार प्रकािभाई लक्ष्मणभाई. 

48 281/A जििी कृजष 2263 7/12 के अि सार 

49 281/C जििी कृजष 217 7/12 के अि सार 
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50 170 जििी कृजष 932 7/12 के अि सार 

51 165 जििी कृजष 1712 7/12 के अि सार 

52 113 जििी कृजष 749 िरेंद्रभाई जवठलाभाई, आदि 

53 114 जििी कृजष 1877 तेिलबेि जबजपिक मार परे्ल, आदि 

54 114/1 जििी कृजष 2529 इंदिराबेि हसम खभाई परे्ल, आदि  

55 114/2 जििी कृजष 3541 िीतेन्द्रभाई िहयाभाई परे्ल. 

क ल(वगामीर्र) 127148  

गााँव: घरंर्याडॅ                                                                    ताल का: सावली 

1 220 जििी कृजष 679 िौहाि बिूभाई अंबालाल, आदि 

क ल(वगामीर्र) 679  

 

[फा. सं. E-Office E-378287-11] 

तरुण डडंोजतया, म ख्य पररयोििा प्रबंधक (जि) -II 

 

 

 

 

MINISTRY OF RAILWAYS 

[Western Railway (Construction Organization)]  

NOTIFICATION 

Mumbai, the 4th June, 2026 

 S.O. 2970(E).— Whereas by the notification of the Government of India in the Ministry of Railways (Railway 

Board ) (Published in the Gazette of India, under notification No.  282(A) dated 15.04.2025   Extra Ordinary- part II- 

Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under subsection(I) of section 20A of the 

Railway Act 1989 (24 of 1989)  (hereinafter referred to as the said Act) the Central Government declared its intention 

to be acquired the land specified in the Schedule annexed to the said notification for execution, maintenance, 

management and operation of the Special Railway Project namely, 

 Dabhoi – Samlaya Gauge Conversion Project in District Vadodara  in the State of Gujarat. 

And, whereas, the substance of the said notification was published in daily local newspaper “the indian 

express” and “ divya bhaskar ” dated  22nd  April 2026 under subsection (4) of section 20A of the said Act; 

And, whereas, objection has been received & resolved by the competent authority. 

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority Dabhoi - 

Samlaya has submitted its report of the Central Government; 

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers conferred 

by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the 

schedule annexed hereto shall be acquired for the aforesaid purpose; 

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government here by 

declares that on publication of this notification in the official Gazette the land specified in the schedule annexed hereto 

shall vest absolutely in the Central Government free from all encumbrances. 
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Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project namely: 

Dabhoi-Samlaya Gauge Conversion Project in District Vadodara in the state of Gujarat as per joint measurement sheet 

prepares by DILR Vadodara. 

SCHEDULE 

Brief description of the land to be acquired with or without structure for the Special Railway Project namely: 

Dabhoi - Samlaya  Gauge Conversion Project in the state of  Gujarat. 

State : GUJARAT                                                District : Vadodara 

SR 

NO 
SURVEY NO 

Type of 

Land 

Nature of 

Land 
Area Name of Land Owner 

    Village : Gangadia                                                                                              Taluka: Savli                

1 
106 

Private 

Agriculture 
2414 

Patel Prafullabhai Jivabhai. 

Rajeshbhai Prabhudas Parekh. 

2 91/2 Private Agriculture 1017 Daksha Ben Vinubhai Patel etc. 

3 91/1 Private Agriculture 5542 As per 7/12 

4 9 Private Agriculture 2729 As per 7/12 

5 5 Private Agriculture 4252 Vithalbhai Bapubhai etc. 

6 79/61 Private Agriculture 4692 As per 7/12 

7 79/66/b Private Agriculture 3642 As per 7/12 

8 79/65/b Private Agriculture 2911 As per 7/12 

9 79/63/b Private Agriculture 4461 As per 7/12 

10 79/60/b Private Agriculture 5086 As per 7/12 

11 79/57/b Private Agriculture 840 As per 7/12 

12 47/3 Private Agriculture 361 Patel Bhadresh Kumar Kiritbhai. 

13 79/59/b Private Agriculture 6385 As per 7/12 

14 79/58/b Private Agriculture 5465 As per 7/12 

15 104 Private Agriculture 1248 Purnimaben Harikrishnabhai Patel, etc. 

16 105 Private Agriculture 1262 Vasantbhai Ambalal, etc. 

17 
99/1 

Private Agriculture 
1315 

Patel Urmilaben alias Nirmalaben, widow 

of Vasantbhai 

18 
41 Private Agriculture 12 

Patel Bhadreshkumar Kiritbhai. 

Patel Rajendrabhai Harikrushnabhai. 

19 61 
Private Agriculture 

73 
Patel Urmilaben alias Nirmalben, 

Vasantbhai's widow, etc. 

20 55/1 
Private 

Non-

Agriculture 
575 

Patel Bhadresh Kumar Kiritbhai, etc. 

21 91/1/a Private Agriculture 10 As per 7/12 

22 79/3/1 Private Agriculture 2232 As per 7/12 

23 35 Private Agriculture 317 As per 7/12 

24 50 Private Agriculture 3160 Shantaben, widow of Shanabhai Kashi, etc. 

25 49/1 Private Agriculture 1011 Patel Bhadreshkumar Kiritbhai. 

26 54 Private Agriculture 2476 As per 7/12 

27 82/9 Private Agriculture 588 Chavda Ranjitsinh Dabhasinh, etc. 

28 169 
Private Agriculture 

5059 
Gaikwad Gayatridevi Rajendrasinh Rao, 

etc. 

29 168 
Private Agriculture 

9278 
Gaikwad Gayatridevi Rajendrasinh Rao, 

etc. 

30 167 
Private Agriculture 

3964 
Gaikwad Gayatridevi Rajendrasinh Rao, 

etc. 

31 166 
Private Agriculture 

4187 
Kalpesh Kumar Navneet Lal Soni. 
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32 162 Private Agriculture 698 Kahar Prakashbhai Laxmanbhai. 

33 157/2 Private Agriculture 4941 Patel Kantaben Manubhai, etc. 

34 150 Private Agriculture 670 Kahar Prakashbhai Laxmanbhai. 

35 139 Private Agriculture 2427 As per 7/12 

36 352 Private Agriculture 2733 Patel Vinubhai Shanabhai. 

37 353/A Private Agriculture 753 As per 7/12 

38 274/1 Private Agriculture 619 Patel Sandipkumar Rameshbhai, etc. 

39 274/2 Private Agriculture 737 Patel Vimalaben Chhotabhai. 

40 349 
Private Agriculture 

663 
Patel Kalpanaben Gangaram Patel, wife of 

Prahladbhai Jashrajbhai. 

41 157/1 Private Agriculture 798 Patel Chandkantbhai Bhai Lalbhai, etc. 

42 298 Private Agriculture 1785 As per 7/12 

43 383 Private Agriculture 5338 As per 7/12 

44 354/A Private Agriculture 549 As per 7/12 

45 144/1 

Private Agriculture 

1097 

Harijan Kamalaben, daughter of 

Shankarbhai and wife of Laxmanbhai 

Mohanbhai Kahar. 

46 145/1 Private Agriculture 796 As per 7/12 

47 149/1 Private Agriculture 2160 Kahar Prakashbhai Laxmanbhai. 

48 281/A Private Agriculture 2263 As per 7/12 

49 281/C Private Agriculture 217 As per 7/12 

50 170 Private Agriculture 932 As per 7/12 

51 165 Private Agriculture 1712 As per 7/12 

52 113 Private Agriculture 749 Narendrabhai Vithalbhai, etc. 

53 114 Private Agriculture 1877 Tejalben Bipinkumar Patel, etc. 

54 114/1 Private Agriculture 2529 Indiraben Hasmukhbhai Patel, etc. 

55 114/2 Private Agriculture 3541 Jitendrabhai Dahyabhai Patel 

TOTAL(SQM) 127148  

Village: Gantiyad                                                                                           Taluka: Savli 

1 220 Private Agriculture 
679 

Chauhan Bachubhai Ambalal etc. 

TOTAL(SQM) 679  

 

 

[F. No. E-Office E-378287-11] 

TARUN DANDOTIYA, Chief Administrative Officer (Construction) 
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